Administration of .
v Dadra and lagar Haveli,U.T,
‘ (Personnel Section)
Noe1-1(B)(2)/84~ADM - Silvassa,
L Dated 29th Sept.,1986.,
Read : (1) W/M. No.LGS/86/369 dated 29th September,1986
: from Lt.Governor's Secretariat, Goa.

O R D E R

Shri K.D.Singh, (IFS), presently working as Secretary
to the Administrator, shall hand over the charge of the
Sccretary to the Administrator to Shri R.K.Verma, I.A.S.
on forenoon of ist October,1986 and Shri Singh #hall
proceed to his new place of posting'ih Arunachal Pradesh,
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By order of $h§ Administrator,

o ' _ \ :
| el

(S .M.S .CHAUDHARY )
Collector,
Dg NH - '
To,
(1) Shri K.D.Singh, Secrctary to the Administratoer,
Dadra and Nagar Haveli, Silvassa.

(2) Shri R.K.Verma, I.A.S.

Copy fd.w.cs. to := _ _

(1) The Secretary to the Administrator, D&NH, Silvassa.

(2) The Secretary to the Lt.Covernor, Cabo Rajniwas, Docna
Paula, Panaji, Goa. .

(3) Ths Dy.Secretary to the Govt.of India (U.T Section) -
Ministry of Home Affairs, New Delhi. :

(4) The Dy.Secretary to the Govt,of India, Ministry of
Environment, Forest and Wildlife, Deptt.of Environment,
Forest and Wildlife, New Delihi, '

(5) The Managing Director, Arunachal Pradesh, Forest
Corporation at Deomali.

L]

{6) The Secretary(Forest) Arunachal Pradesh, Itnagar, .
(7) The Accountant General, Gujarat State,”Rajkbt,

(8) All Heads of Offices, Dadra & Nagar Haveli,Silvawmsa,
(9) The Sub~Treasury Officer, Dadira and Nagar Haveli,

Silvassae :
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